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Petition(s) for Special Leave to Appeal (O......... of 2016
(CC No. 18883/2016)
(Arising out of inpugned final judgnent and order dated 27/10/2015
in CMAP  No. 777/ 2015 passed by t he Hi gh Court of Judi cature

Al | ahabad)

STATE OF UP & OTHERS Petitioner(s)
VERSUS

BHARTI Al RTEL LTD & ANOTHER Respondent ( s)

( OFFI CE REPORT ON DEFAULT)
Date : 28/11/2016 This petition was called on for hearing today.
CORAM :

HON&#39; BLE MR. JUSTI CE L. NAGESWARA RAO

[N CHAMBER|
For Petitioner(s) M. Ashutosh Kumar Sharnm, Adv.
M. Ravi Prakash Mehrotra, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER

The | earned counsel for the petitioners subnmits that
he has conplied wth the office report dat ed 10 th
Novenber, 2016.
The Regi stry to verify and list t he matter bef ore
t he Court.

(RAINI MUKHI ) ( TAPAN KR. CHAKRABORTY)

Sr. P.A COURT MASTER
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